NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX., CGO COMPLEX., NEW DELHI
DAILY CAUSE LIST DATED 06.05.2022 (FRIDAY)

COURT -1II (VIRTUAL MODE)
11:30 AM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. [.A. No. 1403 & | Uttarakhand Agriculture Produce Pooja Mahajan Shama Nargis-R1
1583 0f 2021 in Marketing Board Zoheb Hossain
Competition Vs. Nisha Kaur Uberoi
App. (AT) No. Competition Commission of India & Adarsh Chamoli-R2
06 of 2021 Ors.
For Admission (After Notice)
2. Comp. App. (AT) | Vidya Educare Pvt. Ltd. Sanchit Garg Anand Singh Sengar
(Ins) No. 1143 of | Vs.
2019 Agroha Colourtech Pvt. Ltd.
3. Comp. App. (AT) | Atul Automobiles Avneesh Arputham
(Ins) No. 321 of Through Partner Mr. Sudhir Kumar
2022 Shanti Lal Shah
Vs.
Resolution Professional of Eagle
Corporation Pvt. Ltd. (In CIRP)
Daval Mistry & Anr.
With
4. Comp. App. (AT) | Bajaj Finance Limited Rajat Katyal Sunil Kr. Agarwal-R1
(Ins) No. 673 of | Vs. Avneesh Arputham
2021 & I.A. No. Dhaval Jitendra Kumar Mistry -R2
1769 of 2021 Resolution Professional of Eagle
Corporation Pvt. Ltd.
5. Comp. App. (AT) | Shri Shyam Haribhau Sapkal & Ors. Gaurav Rana S.K. Jain-R1-2
No. 205 0f 2020 Vs. Hrishikesh Chitaley
& 1LA. No. 2428 The New Akot Cotton Ginning and V K. Singh-R1 to R6
0f 2021 Pressing Company Ltd. & Ors. Yahya Batatawala-R1
R2
6. Comp. App. (AT) | Zee Entertainment Enterprise Ltd. Nitesh Jain Mahfooz Nazk
No. 124 0of 2021 Vs. Amitabh Sinha-R4-9
Invesco Developing Markets Fund & Mumtaz Bhalla-R3
Ors. Gaurav Mehta
Mahesh Agarwal-R1
& R2




For Hearing

7. Comp. App. (AT) | Export-Import Bank of India (Exim Rakesh Gupta Shumesh Dhawan
(Ins) No. 136 of | Bank) (R1)
2021 Vs. Abhishek Anand
Raj Kumar Ralhan, (R3)
Resolution Professional M/S Parabolic
Drugs Ltd. & Ors.
8. Comp. App. (AT) | PNC Infratech Ltd. Abhishek Garg Abhishek Anand-R1
(Ins) No. 143 of Vs. Kunal Tandon-R2
2020 Deepak Maini & Anr. Sandeep Bajaj-R3
9. Comp. App. (AT) | Andhra Pradesh State Financial Gautam Singh Anoop Prakash
(Ins) No. 584 of | Corporation Awasthi-R1
2020 VS. Avinash Mohapatra-
Kalptaru Steel Rolling Mills Ltd. & Anr. R2
With
10. | Comp. App. (AT) | Kalptaru Steel Rolling Mills Ltd. Anoop Prakash Rakesh K. Sharma
(Ins) No. 866 of | Vs. Awasthi Tanvi Gupta
2020 Southern Power Distribution Company Nishant Sharma
of A.P.Ltd. Vikramjit Banerjee
With
11. | Comp. App (AT) | Southern Power Distrubution Company | Rakesh K.Sharma Anoop Prakash
(Ins) No. 914 of of A.P.Ltd. Awasthi
2020 Vs.
Kalpatru Steel Rolling Mills Ltd.
With
12. | Comp. App. (AT) | Southern Power Distribution Company | Nishant Sharma PBA Srinivasan
(Ins) No. 1078 of | of A.P. Ltd. Avinash Mohapatra
2020 Vs. Parth Tandon-R2
Kalpataru Steel Rolling Mills Ltd. & Gautam Singh-R3
Ors.
With
13. | Comp. App. (AT) | Andhra Pradesh State Financial Gautam Singh PBA Srinivasan
(Ins) No. 68 of Corporation Anoop Prakash
2021 Vs. Awasthi-R1
Kalptaru Steel Rolling Mills Ltd. & Anr. Nikitha Ross-R2
14. | Comp. App. (AT) | Shree Pathology Laboratory Tarun Arora Ishaan Patkar
(Ins) No. 990 of Vs. Arnav Narain
2020 Bigdream Ventures Pvt. Ltd.
15. | Comp. App. (AT) | Directorate of Commercial Taxes Madhumita Raj Singhania-R1 &
(Ins) No. 380 of | Vs. Bhattacharjee R2
2021 VSP Udyog Pvt. Ltd. & Ors. Kumarjit Banerjee
Gaurav Gupta-R3
16. | Comp. App. (AT) | Nabinagar Power Generating Company | R. Sudhinder Azeem Khan
(Ins) No. 478 of | Ltd., Nabinagar Super Thermal Power
2021 Project
Vs.
Ram Ratan Modi, Liquidator of
D C Industrial Plant Services Pvt. Ltd.




17. | Comp. App. (AT) | Anindya Infrastructure Pvt. Ltd. Ajit Singh Abhishek Anand
(Ins) No. 534 of Vs. Nipun Gautam-R1
2021 Subhkamna Buildtech Pvt. Ltd. Anand Sonbhadra-
Through Resolution Professional & Anr. RP
With
18. | Comp. App. (AT) | Shalini & Anr. Ajit Singh Abhishek Anand
(Ins) No. 535 of | Vs, Nipun Gautam-R1
2021 Subhkamna Buildtech Pvt. Ltd. Anand Sonbhadra-
Through Resolution Professional & Anr. RP
19. | Comp. App. (AT) | Ajay Vij & Anr. Ashish Upadhayay Manish Parmar
(Ins) No. 726 & Vs.
728 0of 2021 & 1.A | Abhishek Dutta
No. 2562 of 2021 | Official Liquidator for Solutions
Business Centre Pvt. Ltd.
With
20. | Comp. App. (AT) | Pankaj Gambhir & Ors. Pradeep Kumar Sayli Petiwale
(Ins) No. 818-819 | Vs. Mishra Manish Parmar
of 2021 Abhishek Dutta
21. | Comp. App. (AT) | Morgan Securities Credits Pvt. Ltd. Abhishek Puri Meghna
(Ins) No. 784 of | Vs. Rajadhyaksha
2021 Abhijit Guhathakurta, Resolution Radhika Indapurkar
Professional of Videocon Group of Bryan Pillai-R1
Companies & Ors. Surbhi Khattar-R2
22. | Comp. App (AT) | Rajneesh Ghei. Sanjeev Sahay P. K. Sahu- R2
No. 202 0of 2019 | Vs.
Registrar of Companies & Ors.
23. | Comp. App. (AT) | Singhal Finstock (P) Ltd. Hariom Maheshwari | Kanika Singhal
No. 61 of 2020 Vs.
ITC Ltd.
24. | Competition App. | Arrdy Engineering Innovations Pvt. Ltd. | Harpreet Singh Shama Nargis
(AT) No. 01 of Vs. Gupta Ram Kumar
2021 Competition Commission of India & Poornachandran
Ors. Dinoo Muthappa
Ankita Gulati-R2,6
25. | Competition App. | Air Cargo Agents Association of India Manas Kumar Bharat Budholia
(AT) No. 08 of Vs. Chaudhuri Varun Thakur
2021 Competition Commission of India & Gayatri Pradhan-R2
Ors. & R3
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-

Registrar
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